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(c) Yes, Sir. Gujarat Govern-
ment has since withdrawn the rest-
rictions on free inter state movement
of oil and oilsceds.
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Creation of Central Tourlst
Authority

2411. SHRI JANARDHANA
POOJARY : Will ‘the Minister of
TOURISM AND CIVIL AVATION
be pleased to state :

(a) whether Government have
not so far taken any decision for the
mﬁomfochnh-alTow’mtAuthoﬁty;

(b)["jf so, what are the reasons

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
A.P. SHARMA) : (a) and (b).
There is no proposal before the
Government for creating a Central
‘Tourist Authority.

Notices under
Income Tax Act

2412. SHRI BHIKHU RAM
JAIN: Will the Minister of FINANCE
be pleased to state :

(a) how many acquisition notices
u/s 269 of the Income-tax Act, 1961
have been given by the Income-tax
Department to 8_people during the
two years 1978-79, 1979-80 and
dgu:':g the months of financial year
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